
BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 173 of 2020 

IN THE MATTER OF: 

NEWS ITEM PUBLISHED IN THE NEWS 18 INDIA DT. 06TH 

AUGUST 2020 TITLED 700 TONNES OF AMMONIUM NITRATE 

STORED IN CHENNAI SAFE E AUCTION DONE: CUSTOMER 

AFTER BEIRUT BLAST.  

Registered on: 14.08.2020 
NDOH: 24.08.2020 
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Sl. No. Particulars & Documents  Page Nos. 

1. Report Filed on Behalf of the Director, 

Industrial Safety and Health, Tamil Nadu 

/    Respondent No. 4 
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2. Annexure R-1: 

Letter received from TNPCB dated 

06.08.2020. 
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3. Annexure R-2: 

Reply Letter to TNPCB dated 07.08.2020. 
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Filed by: 

 

 

RAM SANKAR 
Standing Counsel  

Government of Tamil Nadu & TNPCB 
Ram Law Associates 

I-4, Jang Pura – B 
New Delhi – 110014 

Mob: 9873251588 
ramlawdelhi@gmail.com    

 
Filed on: 19.08.2020 
Place: New Delhi 
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